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Sardar Majithia: I have already

answered that question s.metime pre-
viously, that whatever decisions were
taken, as a result of those, instruc-
tions have been issued to the Can-
tonment Boards liberalising their
powers and now the Civil Area Com-
mittees are practically autonomous.

feereq ¥ aw gEw

*QgR. st Qo qRo feg: =T
faren & 9 TaT9 Y FT FG6F -

(%) ¥ g Y wew & 5
gl 7 f-fiw fagea ¥ ow @
wETel Y qgw g faw faw § e
st a4 gt gficadw frar srar § qar
wy foen & w@< & amr qEdt &;
]

(=) =fz &, av ¥r F@R ™
Frsrasit R afcad=i #Y Uo7 o} 1@
fewrr & it oAl & At 7 F o
¥t rfiy Frffice w0ty 2

The Pariiamentary Secretary to the
Minister of Education (Dr. M. M.
Das): (a) and (b). A statement is
laid on the Table of the House. [See
Appendix VI, annexure No. 17]

Shri A. M. Thomas: It appears that
as long ago as 1943, the recommenda-
tions of a Special Committee were cir-
culated among the States. May I
know whether any report has been
called for from the States, whether the
recommendations have been imple-
mented and as to whether Government
are aware that the defects pointed out
still exist?

Dr. M. M. Das: No report has been
called for from the States. I may
submit that the State Governments are
the competent authorities in this mat-
for.
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Shri S. N. Das: May I know which
of the States have been found gullty
of this action?

Dr. M. M, Das: This is a matter
for the State Governments.

‘CHAIRs ON Yogic PHYSICAL CULTURE

*064. Babu Ramnarayan Singh:
Will the Minister of Education be
pleased to refer to the reply given
to Starred Question No. 1290 asked on
the 22nd December, 1953 and state:

(a) whether Government  have
since considered the question of
creating chairs on yogic physical
culture in the Universities to pro-
mote yogic physical culture;

(b) i so, what are the
taken:

(c) whether the finalised report of
the sub-committee set up by the
Advisory Board of Physical Education
has been examined; and

(d) if so, what are the findings of
the committee?

decisions

The Parliamentary Secretary to the
Minister of Education (Dr. M, M.
Das): (a) and (b). The present posi-
tion regarding the employment of
Yogic Physical Culturists in Universi-
ties is being ascertained from them.
When full information is collected it
will be placed for consideration at the
next meeting of the Central Advisory
Board of Physical Education and Re-
creation,

(c) and (d). It is being examined
in the Ministry of Education and will
be put up before the Central Advisory
Board of Physical Education and Re-
creation for its final examination at
its next meeting.

Babu Ramnarayan Singh: Is the
Parliamentary Sccretary aware that
here in Delhi for the past six years
there has been a yoga ashram with
several branches in the towns and
some even for the Members of this
House, which are giving instruction on
yoga ashram and if so, have the
Government given any flnancial aid to





